
CHANGE OF NAME 
 

 I, Pooja Verma w/o Sh. Dal Bahadur, r/o Vill. Kyari (331), P.O. Materani, Teh. Arki, Distt. 
Solan (H.P.) declare that I have changed my minor son's name from Aditya Verma to Aditya. 
Please note all concerned for further. 

 
POOJA VERMA  

w/o Sh. Dal Bahadur, 
 r/o Vill. Kyari (331), P.O. Materani, 

 Teh. Arki, Distt. Solan (H.P.). 
 

___________ 
 

CHANGE OF NAME 
 

 I, Rattan Chand s/o Sh. Devi Dass, r/o Vill. Gumaharda (873), P.O. Kabakalan, Teh. & 
Distt. Solan (H.P.) declare that I have changed my name from Rattan Chand to Rattan Lal. Please 
note all concerned for further. 
 

RATTAN CHAND  
s/o Sh. Devi Dass,  

r/o Vill. Gumaharda (873), P.O. Kabakalan,  
Teh. & Distt. Solan (H.P.). 

 
___________ 

 
CHANGE OF NAME 

 
 I, Shitla Devi w/o Sh. Goverdhan Thapa, r/o Vill. Koti (128), P.O. Jubli, Teh. Kasauli, Distt. 
Solan (H.P.) declare that I have changed my name from Shitla Devi to Sitli Devi. Please note all 
concerned for further. 
 

SHITLA DEVI  
w/o Sh. Goverdhan Thapa, 

 r/o Vill. Koti (128), P.O. Jubli,  
Teh. Kasauli, Distt. Solan (H.P.). 

 
___________ 

 
CHANGE OF NAME 

 
 I, Amar Chand s/o Sh. Jagar Nath, r/o Vill. Markand, P.O. Makri, Teh. Sadar, Distt. 
Bilaspur (H.P.) declare that I have changed my minor son's name from Tanmay to Tanmay Thakur. 
Please note all concerned for further. 
 
 

AMAR CHAND  
s/o Sh. Jagar Nath, 

 r/o Vill. Markand, P.O. Makri,  
Teh. Sadar, Distt. Bilaspur (H.P.). 

 



CHANGE OF NAME 
 

 I, Promila Kumari w/o Shri Naresh Kumar, r/o Vill. Jarwa Juneli (170), District Sirmaur 
(H.P.) declare that I have changed my minor son's name from Anshu to Saksham. Please note all 
concerned for further. 
 

PROMILA KUMARI  
w/o Shri Naresh Kumar,  

r/o Vill. Jarwa Juneli (170),  
District Sirmaur (H.P.). 

___________ 
 

CHANGE OF NAME 
 

 I, Neelu Kumari w/o Shri Rajesh Kumar, r/o Up-Muhal Chini, V.P.O. Kalpa, Tehsil Kalpa 
(20/1), District Kinnaur (H.P.) declare that I have changed my name from Neelu Kumari to Neela 
Devi. Please note all concerned for further. 
 
 

NEELU KUMARI  
w/o Shri Rajesh Kumar, 

 r/o Up-Muhal Chini, V.P.O. Kalpa, 
 Tehsil Kalpa (20/1), District Kinnaur (H.P.). 

 
___________ 

 
CHANGE OF NAME 

 
 I, Nirmal Kumar s/o Shri Inder Lal, r/o House No. 303, Sector 80, Sohana, SAS Nagar, 
Mohali, Punjab hereby declare that I am the adoptive father of the minor girl Yamini, whose 
biological father is Shri Lakhan Pal, r/o Vill. Dak Bangla, P.O. Kasauli, Distt Solan (H.P.). I have 
changed my minor adopted daughter's name from Yamini to Saanvi Thakur. Please note all 
concerned for further. 
 

NIRMAL KUMAR  
s/o Shri Inder Lal,  

r/o House No. 303, Sector 80, 
 Sohana, SAS Nagar, Mohali, Punjab. 

 
___________ 

 
CHANGE OF NAME 

 
 I, Sumitra Devi (New Name) w/o Sh. Tota Ram, r/o Charna (197), Bhatgarh, Sirmaur, 
Renuka (t) (H.P.)-173 022 declare that I have changed my name from Suma Devi (Old Name) to 
Sumitra Devi (New Name). All concerned please may note 
 

SUMITRA DEVI  
 w/o Sh. Tota Ram,  

r/o Charna (197), Bhatgarh,  
Sirmaur, Renuka (t) (H.P.)-173 022. 



CHANGE OF NAME 
 

 I, Laxmi Singh aged about 61 years s/o Sh. Sita Ram, r/o Bangora Niwas, Lower 
Vikasnagar, Shimla Urban (T), Shimla (H.P.)-171 009 hereby declare that I have changed my name 
from Laxmi Singh (Old Name) to Lachhmi Singh (New Name). All concerned please may note. 
 

LAXMI SINGH 
s/o Sh. Sita Ram,  

r/o Bangora Niwas, Lower Vikasnagar,  
Shimla Urban (T), Shimla (H.P.)-171 009. 

 
___________ 

  


